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UHT 3T ST 0 & TATq, A< Al of, o8 qeq Wiy snaeas a8, a9l g0 7 a5 Sra Al &l
AT T T AT STATATT HT TRT |
3% srfarfeaw &t a3 T A ST-amer (2) F el wery wfee grer et v of emeer
faw g |
TH SATAAAT & AN A AT S F TGiF ST T sHIL TR ATAFHRT F 36 FrATaq o
STASY g AT IAHT (gadg ATHIT T Aequr 7T ST Jahat & |
AT

AZTTY ST & HS TTH AT TSN . G0 Yhol-R ST Igaet T & TTLH Frohe WA T T STIeA
FTAT eI .11, 3¥0.3%0 & 39300 M. FA AR 3.4 0 . T.qF 3o I I FTAT €=

TfRa sroraT S<=AT afga gff & it e
TS T AT AERTY e 7 919 FrarT
Ak T den || g E TR || Rl | afi e deea S 1 ahe
e (FaTir <TE) EFRT)
1 2 3 4 5 6
JTAF T ATH: |TT
i T 941 Ifgast
1 555/6 IGEl FefT 0.0036 (FT¥) 0.0036
2 555/7A BEL Feft 0.0043 (77 0.0043
3 555/7B IBEL Feft 0.0048 (%47 ) 0.0048
4 555/7C Kl Feft 0.00156 (gFa¥) 0.00156
5 558 BEL el 0.0004 (%47 0.0004
i &1 A TTdT g
6 1199 [REL Feft 0.0061 (FF47 ) 0.0061
7 1200 [REL Feft 0.0129 (%77 0.0129
8 1201 BEL Feft 0.0163 (77 0.0163
9 1202 RE Feft 0.0536 (FF47 ) 0.0536
10 1203 IBEL Feft 0.0402 (¥4 0.0402
11 1204 IBELl Feft 0.0308 (F47) 0.0308
12 1216 [RE Feft 0.0323 (FF47 ) 0.0323
13 1217 IBEL Feft 0.0031 (%47 0.0031
14 1218 IGEl Feft 0.0352 (F47) 0.0352
15 1219 RE Feft 0.0104 (FF47 ) 0.0104
16 1249 IBELl Feft 0.0554 (3F47) 0.0554
17 1252 [REL Feft 0.0004 (%77 0.0004
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18 1260 IBEL Feft 0.0498 (3F47) 0.0498
19 1285 IBEl Feft 0.1065 (FFY ) 0.1065
20 1379 BELl T 0.0133 (FFAT) 0.0133
21 1380 IBEL Feft 0.0502 (F47) 0.0502
22 1381 IBEl Feft 0.0046 (%47 0.0046
23 1382 BELl T 0.0007 (ZFaT) 0.0007
24 1614 Eil Feft 0.0134 (F%aY) 0.0134
25 1616 IBEl Feft 0.0286 (FF¥) 0.0286
26 1618 BELl T 0.005567 (FF47 ) 0.005567
T 7 AT Tt gg
27 327 BEL T 0.0092 (FFAT) 0.0092
28 330 IBELl FefT 0.0316 (F47) 0.0316
Total 0.624827

[T, &. RO/MUM/NH(0)/2023-24/61/3A]
o e E™, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1967(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for Building
Rehabilitation, Upgradation, Widening of existing Highway No. 160, 2/4 —laning with Paved shoulder, in the stretch
of land , from NH-160 Package -2 Dahiwadi Village Km 340+250 To Mayani Village Km 3724200 in the Tahsil
Man, District Satara in the state of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Dy. Collector land Acquisition
No. 21.Satara.District.Satara in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

SCHEDULE

Brief description of the land to be acquired, with or without structure falling within the stretch of land from
NH-160 Package-2 Dahiwadi Km.340+250 To Km 372+200 Mayani District Satara in the state of

MAHARASHTRA

|State: MAHARASHTRA ||District: Satara |
SL. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 | 3 L4 5 I 6 |
|Taluk: Man |
|Village: Dahiwadi |
I |I555/6 ||Private [Agriculture || 0.0036 (Hectare )| 0.0036|
|2 ||555/7A ||Private ||Agriculture || 0.0043 (Hectare )|| 0.0043|
13 ||s55/7B ||Private lAgriculture || 0.0048 (Hectare )|| 0.0048|
l4 ||s55/7C ||Private lAgriculture || 0.00156 (Hectare )|| 0.00156]
5 |l558 ||Private lAgriculture || 0.0004 (Hectare )| 0.0004|
[Village: PINGLI (Bk.) |
l6 [[1199 ||Private llAgriculture || 0.0061 (Hectare )|| 0.0061|
7 111200 ||Private llAgriculture || 0.0129 (Hectare )| 0.0129)|
8 [[1201 ||Private lAgriculture || 0.0163 (Hectare )|| 0.0163]
l9 [[1202 ||Private llAgriculture || 0.0536 (Hectare )|| 0.0536|
|10 ||1203 ||Private ||Agriculture || 0.0402 (Hectare )|| 0.0402|
11 [[1204 ||Private lAgriculture || 0.0308 (Hectare )|| 0.0308|
12 1216 ||Private llAgriculture || 0.0323 (Hectare )| 0.0323)
13 [[1217 ||Private llAgriculture || 0.0031 (Hectare )|| 0.0031]
14 [[1218 ||Private lAgriculture || 0.0352 (Hectare )|| 0.0352]
15 1219 ||Private llAgriculture || 0.0104 (Hectare )| 0.0104|
16 [[1249 ||Private llAgriculture || 0.0554 (Hectare )|| 0.0554]
[17 [[1252 ||Private lAgriculture || 0.0004 (Hectare )|| 0.0004]
18 1260 ||Private llAgriculture || 0.0498 (Hectare )| 0.0498)|
|19 ||1285 ||Private ||Agriculture || 0.1065 (Hectare )” 0.1065|
120 [[1379 ||Private lAgriculture || 0.0133 (Hectare )|| 0.0133]
21 11380 ||Private llAgriculture || 0.0502 (Hectare )| 0.0502)|
[22 [[1381 ||Private lAgriculture || 0.0046 (Hectare )|| 0.0046|
23 [[1382 ||Private |Agriculture || 0.0007 (Hectare )|| 0.0007|
124 1614 ||Private lAgriculture || 0.0134 (Hectare )|| 0.0134]
25 1616 ||Private [[Agriculture || 0.0286 (Hectare )| 0.0286|
126 1618 ||Private |Agriculture || 0.005567 (Hectare )|| 0.005567|
Village: Pingali Kh. |
[27 327 ||Private [[Agriculture || 0.0092 (Hectare )| 0.0092]
28 330 ||Private |Agriculture || 0.0316 (Hectare )|| 0.0316|
| Total| 0.624827|

[F. No. RO/MUM/NH(0)/2023-24/61/3A]
SHAIKH AMINKHAN, Director
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